Entries of Ownership in Revenue Record

*1578 SH. DHARM SINGH CHHOKER, M.L.A.:- Will the
Deputy Chief Minister be pleased to state:-

a) whether it is fact that land of many villages situated
alongside Yamuna river in 42 kilometers from village
Rana Majra to village Simbalgarh in Samalkha Assembly
Constituency, which was eroded due to flow of Yamuna
river has now been reclaimed after the change of course
in Yamuna river;

b) whether it is also a fact that entries of ownership of the
original owners have not been made by the Government
in revenue record despite of having possession and
girdawari of abovesaid land on their name; and

c) if so, the reasons thereof togetherwith the time by which
entries of land owners in revenue record are likely to be
made?

SH. DUSHYANT CHAUTALA, DEPUTY CHIEF
MINISTER

a) Yes Sir.

b) Yes Sir.

c) Sir, since ownership of land in question is recorded as
‘Shamlat Deh’ in revenue record since consolidation,
therefore, it is not possible to enter the ownership of
land in the names of villagers who are in possession of

said land.
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